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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

OA No. 654/2023 

Amulya Kumar Shahi & Ors. 

State of Haryana & Ors. 

Versus 

....pplicant(s) 

MOST RESPECTFULLY SHOWETH: 

.... Respondent(s) 

REPORT ON BEHALF OF REGIONAL OFFICER, HARYANA 

STATE POLLUTION CONTROL BOARD, HSPCB, GURUGRAM 
REGION SOUTH IN COMPLIANCE OF ORDER DATED 19 

10-2023 

1. That the applicant has fled the present complaint/OA 
submitting that respondent no.7, Tulip Ivory operating DG set, 
transformer and other machines 24x7 at a distance of just 2-3 

mtrs. from the residence of the applicant and is causing the 
pollution in violation of Noise Pollution (Regulation and 

Control) Rules, 2000. Further allegation is that on account of 
operations of DG sets, transformer etC. by respondent no. 7, 
the noise level in the flat of the applicant is measured as 65 
d(B) to 75 d(B) at all time, which is beyond the permissible 

limit. 
2. The Hon'ble Tribunal vide order dated 19.10.2023 had taken 

cognizance of the present case and disposed of the application 
with the direction to the Member Secretary, Haryana State 
Pollution Control Board to duly consider the grievance of the 
applicant and take remedial measures in accordance with law. 
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3. Prior to this complaint, a complaint was received on 
26.01.2023 with comnplaint ID No.47473391 against the 
residential building i.e M/s Tulip Ivory where in it was alleged 

that 24*7 noise is create by the machines. In reference of this 

complaint site was visited by Sh. Sidharth Bhargava, AEE 

Gurugram Region (S) on dated 07.02.2023 and during 

inspection it was found that unit has regular electric 

connection from Dakshin Haryana Bijli Vitran Nigam and 

generators run only at the time of power cut. The noise level 

when the generators are operating is 62.5 dB, and when DG 

sets are off, it's 55.5 dB(at the flat/residence of the 

complainant). Copy of inspection report dated 07.02.2023 

4. After that another complaint with same facts was received on 

28.02.2023 with complaint ID No.47473668. Sh. Sidharth 

Bhargava, AEE again inspected the site and during inspection 

it was found that there are 02 nos. DG Ssets provided for 

electrical backup of said building and 01 nos. transformer is 

also there. The DGs are provided with acoustic enclosure and 

run only when there is power cut. Further, a small humming 

sound is created by transformer which is negligible. The noise 

level when the generators were operating was 64.5 dB, and 

when those are off, it's 53.5 dB(at the flat /residence of the 

complainant). Copy of inspection report alongwith noise 

monitoring report is attached as Annexure-R/2. 

5. There after complaint through twitter ticket-121488 on 

23.08.2023 received in this office and Sh. Amulya Kumar 

Shahi applicant approached Hon'ble Tribunal in OA no. 654 of 

2023 in the matter of Amulya Kumar Shahi & Ors. Vs State of 

Haryana and others. In compliance of order dated 19.10.2023 

passed by this Hon'ble Tribunal Sh. Sidharth Bhargava, AEE 

inspected the site on 27.10.2023 and during inspection the 

noise level when the generators were operating was 61.5 dB, 

and when those are off, it's 52.5 dB(at the flat /residence of 

the complainant). Copy of inspection report alongwith noise 

monitoring report is attached as Annexure-R/3. 

6. After inspection, in compliance of order dated 27.10.2023 the 

builder of Tulip Ivory installed additional damping's in DG Sets 

to further reduce noise level, There after a mail received from 

alongwith noise monitoring report is attached as Annexure 

R/1. 
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the complainant Sh. Amulva Kumar Shahi that he is satistied 
With the inspection conducted by HSPCB Officer and requested 

tO mark his cases as resolved. Copy of mail received from 
applicant is attached as Annexure-R/4. 

In view of the submissions made herein above, present 
Reply may kindly be taken on record. 

Date: 

Place:-GuAUGAAM 
Vijay Chaudhary, 

Regional Officer, HSPCB 
Gurugram Region (S) 

Regional Officer 
Heryana State Pollution Control Board 

Gurgaon Region (South) 
HSIIDC Compiex, llrd Floor, 

IMT Mane .ar, Gurgaon 
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